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Shri Warior: May I know whether 
by making this Kandla port a free 
port, traffic from the other ports in 
the West Coast will be diverted, and 
if so, whether Government will take 
some action to protect the interests of 
those ports also? 

Shri Manubhai Shah: There is no 
trade, as I have already clarified. It 
is for manufacturing goods which 
have sO far not been manufactured. 
Even the small volume of traffic is 
only for earning foreign exchange. It 
i3 not a trading port as such to deal 
with bulk commodities. 
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Iron Ore Reduction Plant in Goa 

+ 
'811 J Shri Dhuleshwar Meena: 

. L Shri Ramachandra Ulaka: 

Will the Minister of Steel and Mines 
be pleased to refer to the reply given 
to Starrd Question No. 469 On the 11th 
December, 1964 and state: 

(a) whether the proposal of ESSO 
LTD., for setting up an iron ore re-
duction plant in Goa has since been 
considered by Government; and 

(b) if so, the broad features thereof? 

The Deputy Minister in the Minis· 
try of Steel and Mines (Sbri J!'. C. 
Sethi): (a) and (b). The proposal is 
under consideration. 

Shri Dhuleshwar Meena: May I 
know how much more time Gove!'n-
ment will take to consider this pro-
ject? 

Shri P. C. Sethi: We have already 
considered it, and we have indicated 
the Government's mind to the party. 
We are expecting to hear from them, 

Shri Dhuleshwar Meena: May I 
know whether Government have re-
ceived offers from any other firms to 
set up an iron ore reduction plant in 
Goa, and if so, which are those? 

Shri P. C. Sethi: Not for this parti-
cular process. 

Damage to Railway Property durin/: 
Anti-Hindi DemoDiltratioD 

*813. 
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I Shri Daji: 
I Shri Bishwanath Roy: 
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I Shri D. N. Tiwary: 
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Shri P. C. Borooah: 
Shr~ Vishwa Nath Pandey: 
Shrl A. P. Sharma: 
Shri Braj Bihari MJehrotra ~ 
Shrimati Jyotsna Chanda~ 
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Shrimati Laxmi Bal: 

I Shri Jashvant Mehta: 
I Shrimati Renuka Barkataki: 
L Shri Yudhvir Singh: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that in Feb-
ruary, 1965 anti-Hindi demonstrators 
raided some Railway Stations on the 
Southern Railway defacing Hindi let-
ters and writing slogans on the walls; 

(b) whether any damage has been 
done to the Railway pro-perties; and 

(c) if so, the expenditure involved 
in repairs and replacements? 



<hal Answers APRIL 9, 1965 <hal Answers 

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag 
·Singh): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) Rs. 57 lakhs approximately. 

Shri Warior: May I know the sta-
·tions which are most affected, and 
'what action Government has taken to 
recover the amount of damages in-
curred in these stations? 

Dr. Ram Subbsg Singh: The in-
tensely affected divisions of railways 
by this anti-Hindi agitation are 
Madras, Trichy, Olavakkot and some 
vther divisions. 

Shri BiBhwanath Roy: May I know 
whether there is any proposal under 
consideration of the Government for 
checking repetition of incidents like 
this by agitators? 

Dr. Ram Subhag Singh: Yes, Sir. 
Government will constantly consider 
such things, and they would do their 
best not to allow a repetition of these 
incidents. 

Shri Bishwanath Roy: How? 

Dr. Ram Subbag Singh: By suitable 
detailing of armed personnel. 

Shri P. C. Borooah: May I know 
whether effective publicity has been 
given to the total loss of lives ana 
'Property amongst the people of the 
affected areas, SO that they can under-
stand that this sort of activity is not 
only futile, but retarils the progress 
1)f the very area. 

Dr. Ram gubbSg Singh: About the 
railway property, We haVe publicised 
and I gave this information here and 
in Rajya Sabha, but IIJbout the loss of 
lives it is the concern of the State 
Gov~rnment. 
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Shri Indrajit Gapta: I would like to 
know whether the extent of the dam-
age which was caused in various parts 
of South India to railway property and 
particularly to railway stations was, as . 
has been reported in some sections of' 
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the press, even more extensive than 
what happened during the Quit 1udia 
movement of 1942? 

Dr. Ram Subbag Singh: Surprising-
ly enough, no railway property was 
damaged in the 1942 movement in that 
part of the country, and the high 
priest of those leaders who instigated. 
the people to harm railway property 
was at that time negotiating with the 
British Government when Independ-
ence was at stake. That leader was 
supporting Churchill and today he is 
burning the national property. 

Shri Raap: What are these damag-
ing statements that my hon. friend is 
making? (Interruption). 

Mr. Speaker: Order, order. There 
ought not to be any such excitement; 
when questions are being answered, 
one should remain quiet and calm. 

Shri R. S. Pandey: Apatt from the 
railway properties which were dam· 
aged during the anti-Hindi agitation 
in' Madras, I want to know whether!t 
is true that certain stations were 
looted and, if so, what is the loss? 

Dr. Ram Subhac' Singh: I take that 
information from the hon. Member. 

Shri Banga: Sir, the hon. Minister 
was just now making some insidious, 
insinuating, shameful and damaging 
statements. 

Shri BarhuBath Singh: It is not 
damaging. It is quite parliamentar',Y. 
(Interruption) . 

Shri Banga: I challenge the hon. 
Member. You cannot allow these peo-
ple to be misbehaving like this, Sir. 

Mr. Speaker: Order, order. Shrl 
Ranga should remain calm. 

ShrI·'Banga: What he said was so 
damaging and most shameful. He 
seems tei think that he is the Home 
loUnister. 

8h.rI K. N. Pan4e: Sometimes he 
alto 4oe. the same thing. 

Mr. Speaker: Order, order. If he 
does a wrong thing, why should others 
repeat it? Shrimati Jyotsna Chanda-

Shrimati Jyotsna Chanda: The hOIL 
Minister just now 'said that tickets. 
were issued both in English and Hindi. 
May I know from him whether the 
ticket that was produced by the Rajy& 
Sabha Member Miss Naidu from that 
area was printed in Hindi only ancit 
not in English? 

Dr. Ram Subbag Singh: That parti-
cular ticket presented by Miss Mary-
Naidu in the RlIjya Sabha was print-
ed both in English and Hindi. 

AmritBar Looomotive Worksho .. 
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r Shri Vishwa Nath Pandey:: 
Shri Hukant Chand 

Kacbhavaiya: 
Shri Yudhvir Singh: 
Shri Vishram Prasad: 

~ Shri Bade:' 
Shri Onkar Lal Berwa: 
Shri Y. D. Singh: 
Shri Jagdev Singh. 

Siddhanti: . 
L Shri D. N. Tiwary~ 

Will the Minister of Railways lJeo 
pleased to state: 

(a) whether it is a fact that nearly-
Rs. 1 lakh worth of material stolen-
from Northern Railway's Locomotive-
Workshop in' Amritsar was recovered' 
in a raid made on the 27th February~ 
1965; and 

(b) if· so, the action Government 
propose to take in the matter? 

The Miniilter' of State in the Minis-
try of Railways (Dr. Bam SubhaC' 
Singh): (a) Yes, Sir. The property· 
seized has been estimated to be of'" 
the value of a little over Rs. 60,000. 

(b) A case has been registered wit~ 
tht' Civil Lines Police Station, Amrit-
sar under Section 458, 380 and 411 
!PC against the three r.ailway em-
ployees and' one outsider who were, 
apprehended while committing the, 
theft. Another case has been regis--
terp!l against one of the four persODa. 




